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THE MINISTER OF STA TE IN 
THE MINISTRY OF COMMERCE 
(SHRIMATI RAM DULARI SINHA) : 
(a) Yes l Sir. 

(b) and (c) The export of ra ilway 

Year Coaches 

. 
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engine (1 J.fm i"V ) and £uatbes is 
handled by th proj cts & Equipment 
Corporation of Indi The details of. 
coaches and locomotives exported and 
fot igl1 ~ cli J1ge earned during the last 
thrd years ar a untler:-

Locomotive 

------------ -----__..-------
Qty. Country Val ue Qty CoU11try Value 

Rs. Lakhs Rs. Lakhs 

1980·81 26 Sri Lanka 161. SO ........ -
1981-82 32 Nigeria 367.72 - ---
1982 .:. '83 __... 

• Total: 529.22 

Note: Besides the export of the abode mentiorted coaches l 9 diesel locotnotive 
and spares of the value of Rs . 754 .3 9 lakhs have b-eel\ supplied to NtPL 
(India) agalDsl finahcing by IBRD duting 1982-83. These are treated as 
demand expotts. 

01\ A'eF anee\! to c rpet lndO'stry 
La~h j CoMm'erciai Bank Ltd. 

8406. SHRI BHEEKHABHAI 
Will the Minister of FINANCE be 
pIe s'cd to state : 

(a) whethCi: it is a fact that several 
lakhs of rupees have been advanced to 
carpet industry in India by the Lakshmi 
Commercial Bank Ltd,-a non-nati-
onalised bank; 

(b) whether normal stipulations on 
Joan's were adhered to by the said Bank; 

(c) whether a relation of one of the 
Directors is connected with the parties; 
and 

(d) weerher return of loan position 
is alarming ? 

'PHE DEPUTY MINISl'BR lN THE 
MINISTRY OF FINANCE ,(:S Rl 
JANARDHANA POOJAR Y) : (~ to 
(d) be 'inspecHbn Of the batik 'b'Y h 
Reserve Bank of Ind i a had diSclosed 
some irregularities on the part of the bank 
h the matter of grant of advnnces etc. 
The matter is bing ,eXflm ned by ·the 

Reserve Bank of India who wjl} take 
fUrther action as may be called fOf, 
In accordance with ' the practices and 
usages customary among bankers, spe--
cific information relating to individual 
consituents of banks cannot be divulged . 

Amou'll't Ad anced to Benami Part'es in 
Agra Branch 'Of Laksb'm.j Comaier-

citll B k Ltd. 

84'07. SHRI DEBN BANDHU 
VERMA W ill the Minister of 
FINANCE 'be pleased to state : 

(a) whether it is a fact that about a 
crore df rupe-es have been advanced to 
benam' p'ttrties ih Aara branch of the 
Laksl1mi Comtn~r~ial Bank Ltd. a Don-
nationa-lised t;~; 

('b') ~hether it is '~lso a · fact tha t 
the said amount has 'become sticky to 
recover; 

(c) whether the advance of crore 
rup~s ·W!ts matt 'wirh01it sanctioll; ana 

(a) if so, the adt'ibh taken by 'tb 
RBI agains the ~rring management ? e 




